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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGI] COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH )

No.Hc.vrr-38/2 022 t t 3 1 t
Smtr. layash ree Bora,
loint Registrar (Vrgilance),
Gauhati High Court,
Guwahatr.

Shri J. lvl. Barman,
Drstrict & Sessrons Judge,
Goalpara.

Extension of Earned Leave.

Your Emarl dated 19.06.2024

lA

LA
Dated Guwahati, the )une,2024

From

To,

Sub:-

Ref:-

Str,

NO.HC.Vrr -38/ 20

r(

With reference to the above, I am dtrected to rnform you that, you have be€n
grantd extension of Earned Leave for another 9 ( nine) days w.e.f. O4,O7.2024 to
12.07.2024 along with station leave permission for the period (suffrxrng t3.07 .2024 &
14.07.2024), in continua[ron of previous Earned Leave, that was granted to you vrde this
Registry's letter No. HC.VII -3812022144341A dtd. 30.05.2024, subject to submission of Leave

Admrssibility Report from the omce of the Accounbant General (A&E), Assam, along with the
leave applrcatron In prescnbed format.

Yours fa ithfully,

14-

Copy to

5 q6v

2215777 -1s

The Princrpal Accountant General (A&E), Assam,

rnformatron.

The Project Manager, Gauhatr Hrgh Court, Guwahatr.

]T. REGISTRAR (VIGILANCE)

dated L-q.o Lr,

Beltola, Guwahali29, lor
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